
 High Court of Gujarat, Sola, Ahmedabad
No.HCG/NTA/01/2024/[II] 1-2

[117/202425]

Name of Candidate Category Posting District

1 117000440 77362 SC 64.90 General Mahesana-DC General #

2 117000083 82131 SC 64.30 General Anand-DC General #

3 117000587 90467 General 63.95 General Valsad-DC General 2

4 117000287 43619 Padariya Dev General-EWS 63.95 #

5 117000350 24150 General-EWS 63.85 General Surendranagar-DC General-F 1

6 117000180 35036 General 63.60 General General #

7 117000550 32526 Shiroya Jayesh General-EWS 63.45 General Dahod-DC General #

8 117000594 26087 General 63.40 General General #

9 117000327 38225 General-EWS 63.25 General General-F #

10 117000590 6077 SEBC 63.25 General Rajkot-DC SEBC #

11 117000097 52233 SEBC 63.20 SEBC SEBC-F #

12 117000130 22055 SEBC 63.05 SEBC SEBC #

13 117000617 81197 SEBC 63.05 General-F Surat-DC General-F #

Notes:

1 DC - District Court

2 # = Place of preference for posting was not available therefore, posting is given as per Vacancy.

3

High Court of Gujarat,
Sola, Ahmedabad. Sd/-

Date: 29/09/2026 Registrar (Recruitment)

Posting of 13 (Thirteen) Candidates from the Centralized Wait List dated 02/12/2025 vis-à-vis Recruitment to the Post of 
Gujarati Stenographer Grade III on the Establishment of the District Judiciary, Industrial Courts and Labour Courts in 
the State of Gujarat.

Sr. 
No.

Seat No. of 
Viva - voce 

Test

App. 
No.

Total 
Marks 

 (Out of 100)

Wait List 
Category

Posting 
Category

At 
Choice

Jagdish Mohanbhai 
Solanki

Parmar Yogeshkumar 
Manharbhai

Patel Sahilkumar 
Arvindbhai

General-
EWS

Kachchh (Bhuj)-
DC

General-
EWS

Chudasama Yogitaba 
Bharubha

Shahrukhkhan 
Mahamadhayatkhan 
Pathan

Aravalli (Modasa)-
DC

Damani Sushmita 
Dilipbhai

Sk 
(Himmatnagar)-

DC

Bundela Hemali 
Nirmalkumar

Panchmahals 
(Godhra)-DC

Vegad Manojbhai 
Ambalal

Nimavat Jalpaben 
Vinodkumar

Aravalli (Modasa)-
DC

Karelia Shivam 
Mukeshbhai

Industrial & 
Labour Courts

Padhiyar Nayanaben 
Samalaji

The Appointment / Seniority List / Promotion etc. shall be subject to final outcome of the Special Civil Application No.
15408/2017, pending before the High Court of Gujarat.
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